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Date of orger : 21.4.93,

Xanh yelal '

Anplicant,

c 1
Mr.,J. L.KauShik

..

Counsel for the avplicant,

VERS US
Rajilvay Divisiogal
Manager,Western |Raj
>, n ilway
: AR : Respondents.

1 Jaipur & Anr,

Mr ,Mapish Bhandari Counsel for the Res»ondents

CORAIly

.“ Hon'ble Mr,B.B.Mahajan,Administrative Member

Hon'ble !Mr|,Gonal Krishna, Judl.Member

|
:'i PER HOI' BLE !R, Bl B, MAHATAX . ADMINIETRATIVE MEMBER
I

Applicant had filed & Civil Suit in the Court

of Munsif & Judieial Magistrate, Sambhar, adgainst the

=

L order gated 3,6,1985 regarding his reversion from the

i post of Junior Cﬁerk. He had also f£iled this apvlication
ﬁ under brder 39 RJles 1 and 2 C,P.C.before the ledrned

;iﬁ Munsif| for temporary injunction in that case,

i The learned Munsif vide order dated 17.6.1985 directed

| that the status quo shoull be méintained till the renly

is filed by the mespondents. The aoplicant has been

franstrred to this Tribunal under Sectioﬁ 29 of the

N\
Administrative Tnibunals Act,
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issued by the ledrned Munsif has not been vacated

> led@rned counsel for the anplicant also
pplicant has been continuing to work

n compliance with the interim order

ere is no question of wacation of

r now after 2 meriod of 8 Years. The
therefore, confirmed. In case the
tinued to work on the post of Jinior
ccord@nce with the interim order

nsif, he shall not be reverted +ill
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stands disposed of, No order as to
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( B.B.MAHATAN)
Adm, Member
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